
>307 Written A ipvm  BHADRA 18, 1«81 (SAHA) Written Am**** 710S

Bjsfal Hhwlrp far Plywood
r t h r i  M M k  I l M i i :

^ \ B W  8. 0. Sanaota:
Win the Minister of Cw w tw e and 

l ai —faT be pleased to state
(a) how much resin adhesive for 

-the manufacture of plywood is requn 
•ed annually in our country,

(b) whether this is manufactured m 
■our country; and

(c) if so, the estimated quantity 
manufactured’

The Minister at Industry (Shri 
Mannbhai Shah)* (a) Approximately
3,000 tons

(b) and (c) 120 tons per annum 
Schemes to produce more are undei 
implementation

Bhopal Capital Project
____ f  Shri Vldya Chanui Shnkla

\  Shri Jangde:

Will the Minister of Planning bt 
pleased to state

(a) whether it is a fact that Gov 
emment have recently sent a Com 
mittee to Bhopal to examine the ques 
tion of further financial assistance for 
the construction of the Bhopal Capital 
Project, and

(b) if so, whether the report of the 
Committee has been received7

The Deputy Minister tor Planning 
<8hri S. N. Miahra): (a) and (b) A 
Working Gtoup was set up by the 
Planning Commission to examine and 
fix priority in the buildings program 
me included in the Bhopal Capital 
Project and to bring out its financial 
aspect The report of the Group 
has not yet been received

Manufacture of Cables
*iw h  _ f811x1 Narayanankutty Menon-

\  Shri Punnoose:
Will the Minister of Commerce and 

Industry be pleased to state
(a) whether any licence has been 

granted for the manufacture of cables

by Tates in collaboration irttk W.T 
Healeys Telegraph CMspany at United 
Kingdom;

(b) what axe the terms of agree-
ment between Tatas and the tJJC com-
pany, and

(c) the conditions on which the 
licence has been granted’

The Minister of Industry (Shri 
Mannbhai Shah): (a) to (c) A state-
ment »  laid on the Table of the 
House [See Appendix IV, annexure 
No 43]

Indian Officers for Elections in 
Morocco

*1298. Shri Baghnnath Singh: Will 
the Prime Minister be pleased to 
state

(a) whether it is a fact that the 
Moroccan Government have asked for 
the services of the Indian Election 
Commissioner to conduct General 
Elections in Morocco and that the 
Government of India have acceded to 
their request by sending some officers,

(b) if so, how the Indian officers are 
doing there, and

(c) who will meet their expenses’

The Parliamentary Secretary to the 
Minister of External Affairs (Shri 
Sadath All Khan): (a) In March this 
year the Moroccan Government asked 
the Government of India for the ser-
vices of a senior and experienced 
officer to assist in arrangements tor 
the municipal and communal elections 
which are to be held in Morocco later 
this year In response to this request 
the Deputy Election Commissioner of 
India was deputed to Morocco for 
about two months He has returned 
to India after submitting his report 
to the Moroccan Government

(b) The Government of Morocco 
have greatly appreciated the work 
done by the Deputy Election Com 
missioner

(c) The officer’s basic pay and al-
lowances in India were borne by the
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